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From

To,

Sub:

Ref:-

Shri Saptarshi Garg,
Joint Registrar (Vigilance),
Gauhati High Court,
Guwahati.

Shri Lohit Kumar Saikia,
District & Sessions Judge,
Sivasagar.
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Dated Guwahati theLl January,2024.

Eamed leave.

Letter No. DJSV/STDR/2024I502 dtd. 22.0t.2024.

Sir,

with reference to the above, I am directed to inform you that your prayer for
earned leave for thirty three days from 22.01.2024 6 23.02.202+ 

'lpr.Rring

21.01.2024; suffiing 24.02.2024 to 2s.02.2o24), arong with station reave p.r,nioion,
from the evening of 2r.or.2o24. tilr the mornan g ot 26.o2.m24, subject to submission
of your leave application in prescribed format as well as Leave Admissibility Report from the O/o
the A'G (A&E), Assam. Further, you are asked to hand over charge to the Additional District and
sessions Judge, FTC, sivasagar, and in his absence to the next senior most Judicial fficer
available at the station,

Yours faithfully,

gLl-
JT. REGISTRAR ruIGILANCE)

MemoNo.HC,Wt-6Tl2O2Zl6g2-6Sgtrv dated Z 1. Ot, Loz_tS
Copy to:

1.n The Principal Accountant General (A&E), Assam, Guwahau for information.
The Project Manager, Gauhati High Court.


